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GOVERPENT OF INDIA
CEN'RAL BOARD OF DIRECT TAXES
NEW_IELCI:DATED THE Ist by, 1980

NOTIFICATION
(RTOsEEX)

No.3273(F.He.1,tha/78-E(AI) In exercise of the powera conerred by sub-section
(1) of section 121 of the Jncose-tax Act ,1961(43 of 1961)and in supersession of
all previous Notifications in this mgard,tﬁe Central Bosrd of Direct Taxes
hereby, directy that the Comrissioner of Incore,tax speciﬁed “in colowm 1 of the
Schedule bereto ahmexed with headquarterg specified in column(2) thereof shall
perform his fmevions in respect of such aress or of such persns or classes of

_ rersons or “of,_incores or clogses of incomes or of such cases or classes of cases

ag are corprised in the Income-tax Circles, Wards or Distnctsjreferred to in
the sid columnfd)s w» - g “

Provided that the Corwissioner of Incomevjax shall aleo perforvr his fmnctiops in
respect of such persons or of such cAges as have been or moy be ossigned by the

- Cemvral Bonrd of Direct Taxep bo any Incore~tay swhority subordipate to him:

Provided furthber vhat the Cermissioner of Incowe-tax ghall not perform his
fmetions in respeet of ench persons or such tases ns hawe been or way be ASsigned
to any Incore~tayx supthority owkide his jurisdiction,

SCHEDULE

COn-ISSIOER MEADQUABTERS | JURISDICT IO
1 . v 3
1, Jullumdur Jullmdwr 1, Distv.I,[Jullundur

2, Distt,IfJullmdmr
3, 9pecial Cu-cle Jullumdur
4, Estave Duby—cu& Incore-tax
Circle, Jul lundur
8, Phogwara
8, ¥oga
7, Hgyshiarpur
8, Kepurthala
"~ 9,  DBhetinda
10, Rerosepur .
11, Lboher
12._3'61130
13, Paridkot
This actification shall taks c!fcct frog Ist Jay, 1980
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Copy toi= a

1le £11 Comrissioners. of Incore-~tax

2, Directors of Ins,(I)/(n%s)/(péFn)/(Inv),New Delhi ,,

3+ * Direcvor cf C&* Services, { Income~tax), Ist floor,Liwan-c~Ghalib,. e
Yaya Sundri Lane,New Delhi(5 copies) o o "

4. A1l Officers & Sections of I,T.Wing of C.B,D.T.,ilew Delhi » _

5s Couptroller & Luditor Genéral of Iz;dia,New. Del:i(20 copies) : ™

6. Bulletin Section of Die,of Ins(RS&P)Mev Delhi{5 ecovies)

7, TDirector of Training, I?S(Direct Taxes ), staff college,togpur(5. copies)

8  Shri ¥.B.Ran, Joinmt Secy,,idnistry of lev, Justice and Cosnany Lffairs
(Departrem of Iegal Affairs),New Delhi, ‘

- 9« The Chief Cimvroller of.iccomts, C,B.D.T.,New Del2i,, - . R

. 8d/-

" ( B.r.smGE)
- WTER SECY.CENMRAL BOIDL CF DIRICM TAXES.
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